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- ORDER passed in Original Application No. 681/2024

Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>
Wed, 14 Aug 2024 1:52:08 PM +0530 .

To "Sh. RAJA CHATTERJEE Registrar" <registrarngt-kolkata@gov.in>, "Judicial Section”
<ngtjudicial-kolkata@gov.in>

)

Respected Sir/Madam,

I am directed to forward a copy of the Petition
& Order dated 08/08/2024 passed in Original Application No. 681/2024 Sourabh Kumar
Applicant Versus State of Bihar Respondent(s) . for your kind perusal & necessary action.
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Item No. 05 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 681 /2024

Sourabh Kumar Applicant
Versus

State of Bihar Respondent(s)

Date of hearing: 08.08.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMEER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This original application has been registered on the basis of the
letter petition sent by the office bearer of Bhartiya Rashtriay Jaggsewa

Saminittee, Ashok Vihar, Delhi.

2. In this O.A, the complainant has raised the grievance in respect of
pollution in “Prachin Ganga” which is stated to be 10 Km long and is a
tributary of river Ganga. The allegation is that on account throwing of
muck the Pranchin Ganga has been converted into drain and it is full of

garbage.

3. It is further stated that this river comes under Arrah, Municipal
Corporation and is not properly maintained by local body which is

creating health hazard to those visiting this river.

4. The O.A. raises substantial issue relating to compliance of

environmental norms.

5. Hence, we implead following as respondents:



i. Commissioner, Municipal Corporation - Arrah.

ii. Member Secretary, Bihar PCB.

ili. Chairman, NMCG.
6. Let notice be issue to the above respondents for filing their
response before appropriate bench of the Tribunal at least one before the
next date of hearing.
7. Since the matter relates to the Eastern Zonal Bench, Kolkata,
therefore, OA is transferred to the Eastern Zonal Bench for appropriate
further action. Let the original record of this OA be transferred to the

- Eastern Zonal Bench, Kolkata.

8. List before Eastern Zonal Bench at Kolkata on 01.10.2024.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

August 08, 2024
O.A. No. 681/2024
HB



